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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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... (cgagm)
MADAM SPEAKER: Question Hour; Q. No. 221, Dr. Murli Manohar Joshi.

... (Interruptions)

11.0% hrs.

At this stage, Shri P. Kumar, Shri Ashok Argal and some other hon. Members
came and stood on the floor near the Table

- (o)
MADAM SPEAKER: Please sit down.
... (Interruptions)
JeTET ARGHT : 39 a9 sy Please go back.
.. (e
MADAM SPEAKER: Nothing will go on record.
(Interruptions) ..."
MADAM SPEAKER: Please go back to your seats.

... (Interruptions)
MADAM SPEAKER: The House stands adjourned to meet at 12 Noon.

11.01 hrs.

The Lok Sabha then adjourned till Twelve
of the Clock.

* Not recorded
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12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.
(Mr. Deputy-Speaker in the Chair)
... (Interruptions)
120% hrs.

At this stage, Shri P. Kumar, Shri Shailendra Kumar and some other hon. Members
came and stood on the floor near the Table

... (Interruptions)

MR. DEPUTY-SPEAKER: The House shall now take up Papers to be laid on the Table.
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12.0% hrs.
PAPERS LAID ON THE TABLE

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
PRAFUL PATEL): I beg to lay on the Table:-
(1) A copy of the Aircraft (3" Amendment) Rules, 2010 (Hindi and English versions)
published in Notification No. G.S.R. 726(E) in Gazette of India dated the 31 September,
2010, under Section 14A of the Aircraft Act, 1934, together with an explanatory
memorandum.

(Placed in Library, See No. LT 3359/15/10)
(2) A copy of the Notification No. G.S.R. 801(E) (Hindi and English versions)
published in Gazette of India dated the 1* October, 2010, containing corrigendum to the
Notification No. G.S.R. 643(E) dated 29" July, 2010 issued under Aircraft Act, 1934.

(Placed in Library, See No. LT 3360/15/10)

... (Interruptions)
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER
RESOURCES (SHRI PAWAN KUMAR BANSAL): On behalf of Shri Salman
Khursheed, I beg to lay on the Table:-
(1) A copy of the Annual Accounts (Hindi and English versions) of the Competition
Commission of India, New Delhi, for the year 2009-2010, under sub-section (4) of
Section 52 of the Competition Act, 2002.

(Placed in Library, See No. LT 3361/15/10)

(2) A copy of the 30" Annual Report (Hindi and English versions) of the
Institute of Company Secretaries of India for the year ended 31 March, 2010
published in Notification No. F. No. 104/30/Accts. in Gazette of India dated 22™
September, 2010 under sub-section 18(5B) of Section 40 of the Company
Secretaries Act, 1980.

(Placed in Library, See No. LT 3362/15/10)

(3) () A copy of the Annual Report (Hindi and English versions) of the
Central Wakf Council, New Delhi, for the year 2009-2010, alongwith
Audited Accounts.

(1i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Wakf Council, New Delhi,
for the year 2009-2010.
(Placed in Library, See No. LT 3363/15/10)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.H.
MUNIYAPPA): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-

section (1) of Section 619A of the Companies Act, 1956:-

(2)

(b)

(©)

(i)

(i)

(if)

(i)

Review by the Government of the working of the Indian Railway
Finance Corporation Limited, New Delhi, for the year 2009-2010.
(Placed in Library, See No. LT 3364/15/10)

Annual Report of the Indian Railway Finance Corporation Limited,
New Delhi, for the year 2009-2010, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.

Review by the Government of the working of the Dedicated Freight
Corridor Corporation of India Limited, New Delhi, for the year 2009-
2010.

Annual Report of the Dedicated Freight Corridor Corporation of India
Limited, New Delhi, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 3365/15/10)

Review by the Government of the working of the RITES Limited,
New Delhi, for the year 2009-2010.
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(i1))  Annual Report of the RITES Limited, New Delhi, for the year 2009-
2010, alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(Placed in Library, See No. LT 3366/15/10)

(d) (i) Review by the Government of the working of the Mumbai Railway
Vikas Corporation Limited, Mumbai, for the year 2009-2010.

(1)  Annual Report of the Mumbai Railway Vikas Corporation Limited,
Mumbai, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3367/15/10)

(2) A copy of the Indian Railways (Open Lines) General (Amendment) Rules, 2010
(Hindi and English versions) published in Notification No. G.S.R. 900(E) in Gazette of
India dated 10™ November, 2010, under Section 199 of the Railways Act, 1989.

(Placed in Library, See No. LT 3368/15/10)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI A. SAI
PRATHARP): I beg to lay on the Table a copy each of the following papers (Hindi
and English versions) under sub-section (1) of Section 619A of the Companies

Act, 1956:-

(1) (1) Review by the Government of the working of the Sponge Iron India
Limited, Hyderabad, for the year 2009-2010.

(i1) Annual Report of the Sponge Iron India Limited, Hyderabad, for the
year 2009-2010, alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(Placed in Library, See No. LT 3369/15/10)

(2) (i) Review by the Government of the working of the Hindustan Steelworks
Construction Limited, Kolkata, for the year 2009-2010.

(i1) Annual Report of the Hindustan Steelworks Construction Limited,
Kolkata, for the year 2009-2010, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3370/15/10)

(3) (1) Review by the Government of the working of the National Mineral
Development Corporation Limited, Hyderabad, for the year 2009-2010.
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(1)) Annual Report of the National Mineral Development Corporation
Limited, Hyderabad, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3371/15/10)

(4) (1) Review by the Government of the working of the Bisra Stone Lime
Company Limited, Kolkata, for the year 2009-2010.

(i1) Annual Report of the Bisra Stone Lime Company Limited, Kolkata, for
the year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3372/15/10)

(5) (1) Review by the Government of the working of the Eastern Investments

Limited, Kolkata, for the year 2009-2010.

(i1) Annual Report of the Eastern Investments Limited, Kolkata, for the year
2009-2010, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT 3373/15/10)

(6) (1) Review by the Government of the working of the Rashtriya Ispat Nigam
Limited (Visakhapatnam Steel Plant), Visakhapatnam, for the year 2009-2010.
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(i1)) Annual Report of the Rashtriya Ispat Nigam Limited (Visakhapatnam
Steel Plant), Visakhapatnam, for the year 2009-2010, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3374/15/10)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES (SHRI ARUN YADAYV): I beg to lay on the
Table:-

(1) A copy of the Memorandum of Understanding (Hindi and English versions)
between the Bharat Heavy Electricals Limited and the Department of Heavy Industry,
Ministry of Heavy Industries & Public Enterprises for the year 2010-2011.

(Placed in Library, See No. LT 3375/15/10)

(2) (1) A copy of the Annual Report (Hindi and English versions) of the
Automotive Research Association of India, Pune, for the year 2009-

2010, alongwith Audited Accounts.
(i) Statement regarding Review (Hindi and English versions) by the

Government of the working of the Automotive Research

Association of India, Pune, for the year 2009-2010.

(Placed in Library, See No. LT 3376/15/10)

... (Interruptions)
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12.02 hrs.
STANDING COMMITTEE ON FOOD,
CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION
Statements

SHRI VILAS MUTTEMWAR (NAGPUR): I beg to lay on the Table the statements
(Hindi and English versions) showing action taken by the Government on the
recommendations contained in Chapter I and final replies in respect of Chapter V of the

following Action Taken Reports of the Standing Committee on Food, Consumer Affairs

and Public Distribution (Fifteenth Lok Sabha):-

(1) Sixth Action Taken Report on Demands for Grants (2009-10) (Fifteenth Lok
Sabha) of the Ministry of Consumer Affairs, Food and Public Distribu-tion
(Department of Food and Public Distribution).

(2) Seventh Action Taken Report on Demands for Grants (2009-10) (Fifteenth

Lok Sabha) of the Ministry of Consumer Affairs, Food and Public Distribution
(Department of Consumer Affairs).

... (Interruptions)
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12.02Y hrs.
STATEMENT BY MINISTER

Status of implementation of the recommendations contained in the 98™ Report of
the Standing Committee on Transport, Tourism and Culture on Action Taken

by the Government on the recommendations/observations contained in the 83"
Report on ‘Functioning of Commission of Railway Safety’, pertaining to the
Ministry of Civil Aviation”

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
PRAFUL PATEL): I beg to lay the final statement on the status of implementation of
recommendations contained in 98" Report of the Parliamentary Standing Committee on
Transport, Tourism and Culture on “Action taken by the Government on the
recommendations/observations of the Committee contained in the 83™ report of the
‘Functioning of Commission of Railway Safety” in pursuance of the direction 73 A
issued by the hon. Speaker, Lok Sabha Parliamentary Bulletin Part II dated 1%
September, 2004 under the provisions of rule 389 of the Rules of Procedure and
Conduct of Business in Lok Sabha. Fifth statement was made on 19™ August, 2010.

The 98" Report on the Department-related Parliamentary Standing Committee
on Transport, Tourism and Culture contains 10 recommendations. Of the eight
accepted/partially accepted recommendations, action had been completed in six cases.
A statement indicating the action taken/status of the remaining two recommendations in
the Standing Committee Report is annexed.

... (Interruptions)

" Laid on the Table and also placed in Library, See No. LT 3377/15/10.
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12.02 hrs.

STATEMENT CORRECTING REPLY TO UNSTARRED QUESTION NO. 5628
29.04.2010 REGARDING ALLOCATION

DATED

ALONGWITH REASONS FOR DELAY

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SRIKANT JENA): I beg to lay a statement correcting the reply
to part (a) of the Lok Sabha Unstarred Question No. 5628 answered on 29.04.2010

regarding allocation of funds to NIPER as follows:

18

OF FUNDS TO

Part of the Question | For Read

answered

Part (a) Funds released to NIPER, | Funds released to NIPER,
Mohali during 2008-09 | Mohali during 2008-09
(Actual) — Rs.73.66 crore | (Actual) — Rs.54.64 crore

Part (a) Total for 2008-09 | Total for 2008-09
(Actual) — Rs.104.87 | (Actual) — Rs.85.85 crore
crore

REASONS FOR DELAY

Upon the mistake being noticed, the Lok Sabha Secretariat was informed of the
correct position vide OM No. 51016/2/2010-NIPER dated 15.06.2010. Papers could not

however be submitted for laying in Parliament as per the procedure as the House was

adjourned by the time the details of the required procedure was known.

The inconvenience caused is regretted.

... (Interruptions)

NIPER
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12.03 hrs.

MATTERS UNDER RULE 377 *
MR. DEPUTY-SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. Hon. Members may hand over slips at the Table of the House
immediately.

... (Interruptions)

(i) Need to expedite the setting up of All India Institute of
Medical Sciences at Rishikesh, Uttarakhand

it AT WERTS (T@ATet): § 3MUD AW ¥ 39 WG BT &9 HWHA H IRaTae iRaet AR
YT WA (TRA) BT 3R SATHIGA BRAT ATl Gl HWDY H IRATde TR HRAT BRI |
45 B B g8 W 8| 39 AISHT W 820 PIS WY B AR WIPHd g8 81 TRT AT & fTor
B IIRES AT H WPpd Bvs WHR gR feran war g vfdeiie g &, s fog § wqo
SSRGS Bl ST B 3R F Ju1E <1 g 0 o7 IRrds 4 fafopear gfaensit &1 owma 2, Jsf
& ARl @1 Ny WrReT WAy Iude HRA B oy a8l & TR G H SNALElL Jamsil b
e RY BT AMETd B S TN ORI &1 PER 2011 # B ffeaa gen g1 afes fwfr
B B AT B FAeToR VAT Yl Bl © [P 2011 H SRNds & anft g9t Jaw T8 ur ax
ADH | B WRBR 7 SIRES ARBR BT 10 BRI WY B g Y f @ 8, RNy s98 de # Jon
Mg S e, g AT S/ @ a9 &l ) 81cl &1 4§ el & BRI a8l Ry Jarll @ favy
Maeear off, Wy SWYH ffeea qarit & W@ & BRI s Q4 AN BId B RBGR 8 T

NEEIRIRSIREIRI

HEIGAT, X1 37U HEH W s IR A I8 3UT © (% 98 Iod ARBR P el N &
IR TR IR &1 a0 9 ga3g A4 § 993eg Aol & idid 81 a7 s9a! Wifa Rae
RS WR TR D5 APR DI Ja9 PRAls 91, AT I8l DI a1 DI 41 U Mg gd ol
IUBRVN T Flagrei T Jad TR AR A Fh |

* Treated as laid on the Table.
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(ii) Need to look into the socio-economic and environmental impact due to the
large number of thermal power projects in Janjgir Champa district,
Chhattisgarh

ST, TR I AEW (PR I8 Fardfed © {6 Draan meia g faea aRAS s1Qid aguuia
3R ST-Yf & UThfad FAEHl B @IG B dTell RIS BT ¥ AHEI: WRA H GaR Jrolae
H IUANT B dTel DRI BT U] H HH B ¥ 50 F 60 ARG T DA Yh-Uh BOIR HIMETE
iR e § U a9 # & STl S 2| o1 9N A1 # G (PRIl BT 40-50 Hfwd) 3R Foh
IR AATSGIo I &1 IS Bl gl BRIRe § SionR =in e waifes I=1d Sy aren gaoar
foren 81 I8l g & S 30 gfaerd &1 gomn H 70 ufiwa Sy gfy ffa 21 QR #
GG ARBR < 25 BTl MR a9 faga W=, foma! $o &9ar 26000 #mare g,
Wd )T & T 3 Y fafd=1 el @ swaela f6d €1 g7 W=l & forg 4f#% ofik ot &
SUCTE BT 3Meara I oy WHR 1 < QA1 81 oo A= B YA s W@t ukA & w2 2

ST R 3§ & BRI ARY 2 6 59 a9 fAgla SAF1 &1 grd-gord qaiavol siwma
g WO B Yd & SORR AT el & &3 Bl a8 AN Bl bl R Gl AT DI U WY
R I TS dTel UG 1 qATERY], ATHTT JT 31T gfeedl | 3fidhel BRIAT S|
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(iii) Need to frame a national scheme for awarding grace marks to students of
CBSE, ICSE and other State Boards who excel in sports and games

SHRI P.T. THOMAS (IDUKKI): The achievements of Kerala in sports may be viewed
in the context of the grace marks given to those students who have won prizes in State,
National and International competitions. Grace marks are given for SSLC Examination
at school level and Under Graduate and Post Graduate Examinations at University
level. Awarding grace marks will help to create sports awareness among the students. I
request the Central Government to consider a national scheme for awarding grace
marks to CBSE/ICSE/Corresponding syllabus in other states for those students who
excel in sports and games. This will attract more students to the world of sports
providing India a bright future in sports in coming years. So, I request the Government

to consider this matter on top priority.
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(iv)  Need to provide yarn at affordable price to handloom & powerloom
industries in Ambedkar Nagar, Uttar Pradesh

ST, o @A (BHEE): SIS SHRTR (IR Ta¥l) U DR qIged &3 8, SIgl & bl bl
TR PRITR Bl 8, e ol gax aRart @t it I8 It g8 21 fava v a¥ # g1t @
fgrafes el # 81 & AR Jeadf I TG ® bRl bl UlaReH, BADRET g4l & HIR TR

Ugd T B IR H g 9 9 YBR D a7 BT B 9E U R AR AT e o
ST RET & g & ou uidfed d¢ ¢ ¢ UG T8 31 T8 © b AP AU UTaRed 48 B v
W TR 3elifdet & foay vamas ) <@ Bl

Ig I 99 & Sefd &5 TReR g1 @18 SR 39 e W T8l dorll T Bl 9Hl &
T & oY WRER w6 B AT aopiat 98 dN| w5 & W GHdT ou Jifd 811 o Bl @
TRE WRBR ARHN {SUT WieTehk DR D TR 1 R o, °NT Dl IuTd GHAfead ol
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v) Need to provide adequate quantity of cooking gas to Himachal Pradesh

2 IR R o) (FRUR): H afues wews W Ugidl Ud Wiplae I WA & & H AT Ared]

g [ ewR 9 ORIy w0 ¥ fArae Uaw Afed W UsrS! oAl H W4l N Bl Suded 9gd HH
BN & HRY SN Ae-ATMe PR B 2l ZAEd e 7 [|ie 9 B 9 Iudedr & g9 § a8l
DI T WHR 7 S5 WHR DI forar g, fhg onfl I& Iudedr § 315 guR T gon ¢l fZarad
2l 39 wiel § T uiud W et 21 Sad @1 Wiiel 3 f{umad wew & forr ufafem o 80 <
ITAE B ST I, S 37F TS ddel 20 <b 8 T B

3T AN 3T © fh 39 R® dehblal &0 foar o 3iR feamad weer &l aiffd I arftrd
g I IuE PE A
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(vi)  Need to launch a social awareness programme for increasing green cover in
the country

ST, WO G (HiS1): H HRA WHR A AT 1Us a1 § b w@racidl, i, AR,
W 9 W IRa & Ffor vd S9 Agafd & wor (qedt =) @ Agfdd 7g (B ' oo 9
PR FRATIRIA by S dTel AT SATATSHT SIS & -7 Uiieror e & oy grorry, o,
W, G, S8, Ul &g a9 9 UYET ©g IR 9 9g9ed WISl 9 IR WSl YK B ©) a7 e
arel -G R & TH & AT & BH A HA WRE (21, 31, 51, 101 T 3f¥d 9 JoRiva) A=
UHR & WY (q, B, A7 9 RIT & JJAR) Rt Y et q=aRer IA 9 g 99 & A
ATT-IT &Y, o I 3T Sl B FRA T qAT T ARAIRI Y I-IT STfeT W HH |
& (11, 21, 31, 51, 101 g 3P W) g MR | 3 D5 HR A R © {6 a8 37 g w®
TERATAT AT AN qAT FHID, YRS d TARS DI AT FaT B
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(vii) Need to expedite completion of Ken-Betwa river link project

A s RE g=on (TREY):  RRT 9'igd @1 ggell H-aad] T Srel aRATSHT B HRd
WHR 1 @B & gl AR AqAT & WRIE H D-9qdl (ol TRATSHT BT SLULAR ARfrd 8l
b1 & IR IR T2 WDR T4 ALY Yo ARBR b1 gedfa 41 e gl 8, $h! URY B 4 7
YR B 5 el O, BORYR, 9, fafeen, e vd SR Ue¥ & Sl el & fhal @
=g @t glaer fre wa|

S URATSHT § U= & 30 TR TR, TR Pl 2.93 o gaeIR U4 AT Bl 7050
TR &F () W fGars el 59 aRAoT § 72 Ware fastell S B8Rl WY & Se-dad
fa® Tex o dars 231 fHoWo, & HeT YA & 39950 TACR &F # =g Brftl Sa Ao #
qebTel QI GEIHAT ALY Y9 Ud IR Yo < 1T wedfa of ol

Jeads o ®3 aul W qW & IR 9 8l &, e [y o 7 a9y oo foar &, o
URATSHT & qoc H WS T IR9 B A S8l fhami o arg @ glaar fomm, g fUss
gooEe & AN Bl ISHTR W el T, Fad garas &l fRIfT &1 Aep1 S e 2

H Bv5 WBR A A BT § [ S-9qar fofep TeR B1 07 oe {6y o 1 fewm #
3aID HEH IO Y|
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(viii) Need to accord approval to the proposal of Government of Chhattisgarh
for construction of bye-passes at district headquarters of Janjgir Champa
and Sakti Tehsil Headquarters in Chhattisgarh

SA BHET It Ulel (FOFIR-AET): WY G & SoriR-ar T e @irery Ud dadl
el PRATAT H ST Dl AANb qq7d, AYN YR Wie o | 9¢ M7 21 39 QA1 A8
& HIoR A I IS HHATH 200 3T 49 [ORAT 2| AR & D Nerfores Fwrg gl ol
& R erafRua 2l

TS SR g4 Ud el &l & q9-a misat s At | Toredt g o
SAR BeH 81 32 2| FTell TeRi &1 @il & Sl H1 AT RAT 0 &1 gl o 39 i el
& U argur AR BT BT ST 3TaeaD B AT B

50 WRGR gRT IRATAd 39 IF1 AR & 18U A1 & Wiadherd (s aidm qrsurt 22.0
fhow0 Td Herll AU 12.0 fhoHI0) WPl & Hefed #arera # oifdq 2

TH% AN | W A6 2 6 I M1 TN W I8u & A0 g Wahed Bl gl &
Td 39 &g I ffd &
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(ix) Need to undertake repair and maintenance of National Highways in Kerala

SHRI MOHAMMED E.T. BASHEER (PONNANI): Madam Speaker, I wish to draw
the attention of the Central Government and Minister of Road Transport and Highways
towards the deplorable condition of the National Highways in Kerala. According to the
information given to the MPs during the MP’s conference in Trivandrum, 300 KMs of
Highways out of 683 KMs is severely damaged and immediate repair works are
urgently required. I wish to point out that it has become a miserable experience to travel
through National Highways in Kerala. Heavy rains are continuing in the state which is
worsening the situation day by day. It is also known that the various estimates
submitted to Ministry of Road Transport and Highways are still awaiting sanction. I
request the Central Government to undertake immediate repair and renovation of

National Highways in Kerala.
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(x) Need to start air services from Cooch Behar Airportin West Bengal

SHRI NRIPENDRA NATH ROY (COOCH BEHAR): I want to bring to the attention
of this august House that in my Constituency, Cooch Behar, West Bengal, there is a
full-fledged Airport with all infrastructure facilities. Till 1995, this Airport was in use
but after that suddenly flight facilities were stopped. In the last so many years Hon’ble
MPs’ from North Bengal are continuously requesting to start flight operations from
Cooch Behar Airport but even after spending crores of rupees in the last 3-4 years, the
Central Government has not taken any step to make this Airport operational. Here I
want to mention that all the districts of North Bengal are economically backward
districts and to boost the economy in the region it is very necessary that the Cooch
Behar Airport should be made operational at the earliest and also this Airport is very
important from the Defence point of view. I, therefore, request the Hon’ble Minster to
take immediate steps to make the Airport at Cooch Behar, West Bengal operational

during the current year only.
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(xi) Need to provide adequate quantity of seeds to farmers in Siwan
Parliamentary constituency by National Seeds Corporation Limited

it 3 UbTeT Ared (Mam): IR & fhaml afed gR Se &aF e & foea et dear
& B &b g I=1a dS W 1R Bl 21 s @S e gR1 Mareriel, BuRt sife § e i)
S I IuAE TR IR, WY W G & a7 onft 9@ I i e R e
W S ITAY el BRI AT B, oD HROT &F H A 3§ garen 2

3 Bvw WBHR A AR & 6 AN Fway & [are, 8R4 gy 9is fim g e &
BH F BH 12 BIR [Facdd g 3R 3 Bl B &I U BRI S dqMih a8l & SArl b
AR BT R AT ST A |

......... (Interruptions)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet at 11 o’clock
tomorrow, the 26™ of November, 2010.
12.02 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
on Friday November 26, 2010/Agrahayana 5, 1932 (Saka).
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